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reified to meteorological communi
cation problems.

SHRI SAMAR GUHA: May X know 
w ither it is a fact that the last 
fadiap satellite was fired from the 
launching pad of Soviet Russia and, 
if so, the facts thereabout and the 
tfeaaoni therefore? When will India 
be self-sufficient in haying its own 
launching pad? Secondly, if  it also a 
fact that there are some criticisms of 
receiving reflected radio-wave from 
the satellite for the purpose of tele
vision and, if so, what is the reaction 
of the Government?

SHRI K. C. PANT: No Indian satel
lite has been fired so far. Only one's 
imagination has been fired.

SHRI SAMAR GUHA: This infor
mation was given in the Consultative 
Committee.

SHRI K. C. PANT: The first one is 
going to be fired with the Soviet 
launching pad.
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THE MINISTER O f STATE IN 
E g .  O f PLANNING

giving tt* 
quired information are placed on the

Table of the House. [Placed In Libr- 
aJry. See No. LT-WSO/W. 6 t*te- 
ment I indicates allocations of Cen
tral funds made to States to promote 
accelerated development in drought 
prone areas in the Fourth Five Year 
Plan. Statement U gives the alloca
tions made to the areas affected by 
scarcity conditions under emergency 
agricultural production programme for 
Rabi, 1972-73. Statement III indicates 
the additional fUndS allocated to 
various States for meeting the scar
city conditions in drought effected 
areas during the first four years of 
the Fourth Plan. This expenditure 
was incurred both for relief as well 
as for development measures.
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SHRI MOHAN DHARIA; I have 
given all the information. In State
ment I. I have given the information 
district-wise. All these programmes are 
taken up after identifying the areas.
I have given all this information.
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SHRI MOHAN DHARIA: I have
all this inform ation in  the Statements.

SHRI N. SHIVAPPA: The Mysore 
State has also suffered the most un
precedented famine. About three- 
fourths of the area of the State has 
come under the grave drought condi
tion. In the statement furnished here,
only five districts have been mention
ed which may constitute not even one- 
eighth area for which famine relief 
has been provided. The State of 
Mysore is under deficit finance to the 
extent of about Rs. 36 crores. The 
allocation of drought money to Mysore 
State has been treated on par with 
other surplus States. The State is in 
a very bad condition so far as its 
financial position is concerned. It is 
learnt that the State has asked the 
Central Government, particularly, the 
Planning Commission, to allot at least 
Rs. 20 crores more at present to meet 
the grave drought situation. I would 
like to know what is the allocation 
made now and what assurance the 
hon. Minister can give to meet the 
grave drought situation in the State 
of Mysore in addition to the financial 
difficulty that is already there.

SHRI MOHAN DHARIA: As I have 
indicated in my reply. Statement I 
relates to the drought-prone areas 
identified in the country. There are 
54 areas and, on that basis, the state
ment has been given. Statement II 
and Statement III give other informa
tion regarding the rabi crash pro
grammes that were taken up last year, 
also the funds made available for 
agricultural inputs last year and, dur
ing the past three years, how much

Central assistance has been given to 
the State Governments. Every time, 
when there is a natural calamity, a 
team from the Centre is sent; it makes 
an assessment and, on the basis of the 
assessment, certain ceiling is fixed 
and, to that extent, on the formula 
accepted by the National Develop
ment Council, the assistance is given. 
Accordingly, Mysore has also been 
given assistance. The figures are 
indicated in the Statement.

SHRI N. SHIVAPPA: The State of 
Mysore is now in deficit finance to the 
extent of about Rs. 36 crores. What 
is the assistance you come out with 
to meet the present grave situation 
of the State?

MR. SPEAKER: This is a very gene
ral question but it is very limited in 
scope. He has given all the infor
mation in the Statements. What else 
can you ask?

SHRI K. LAKKAPPA: Mr. Shiv-
appa's question "has not been answer
ed. He has put a specific question 
with respect to identification of famine 
areas. That has not been replied to

MR. SPEAKER: Order, order. Mr. 
Lakkappa, you don’t trust Mr. Shiv- 
appa’s capacity to ask his own ques
tion? (Interruption).

SHRI N. SHIVAPPA: I am not
satisfied with the answer.

MR. SPEAKER: Whatever informa
tion is there, he has already laid It 
on the Table of the House.

SHRI N. SHIVAPPA: There are
many drought-affected areas in the 
State. Only five districts have been 
mentioned here. I wanted to know 
what further assistance was being 
allotted to the State of Mysore.........

SHRI K. LAKKAPPA: Many of the 
areas are drought-affected areas to the 
State of Mysore..___ (Interruptions).
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MB. SPEAKER: Order, please. Two 
Mysore Members are standing to* 
gather. (Interruptions).

SHRI MOHAN DHARIA: Statement
I indicates the chronically-affected 
drought prone areas in the whole 
country as have been identified lor 
which sumfe have allocated. The 
House may be aware that an amount 
of Rs. 100 crores has been made 
available for these 54 districts—and 
these districts are mentioned. So far 
as other calamities or the drought of 
last year in Mysore State are con
cerned, they are covered by State
ments II and HI. For the currexit 
year, if there is again drought in 
Mysore State, naturally that Govern
ment will ask.............(Interruptions).

MR. SPEAKER: I am not permit
ting any one. Nothing will go on re
cord unless a Member is called. Shri 
Ramavatar Shastri.
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SHRI MOHAN DHARIA: Thia
amount of Rs. 6 czores is earmarked 
for those districts, for the programmes

to be implemented by Bihar Govern
ment. So far, they have implement
ed to the order of Rs. 2*18,00,000 and 
during the current year if the remain
ing amount is utilised by Bihar Gov
ernment, we shall be too happy to 
do. I shall also write to Bihar Gov
ernment accordingly.

SHRI DASARATHA DEB: I do not 
find that any amount was given to 
Tripura State. In the last two years 
the States hag been heavily affected 
by famine. Last year due to serious 
famine conditions because of drought, 
more than 400 people died of starva
tion. I would like to know why no 
money has been allocated to Tripura 
State.

SHRI MOHAN DHARIA: In my 
Statement, I have already indicated 
that in the year 1972-73, an amount of 
Rs. 50 lakhs has been given to Tripura 
State. The House would kindly ap
preciate that Statement. I indicates the 
chronically affected drought prone 
areas— 54 areas have been identified 
in the country; Statement II is con
cerned with natural calamities; when
ever calamities have taken place, ac
cording to the assessemnt made by 
the Central team, this amount is made 
available.

SHRI DASARATHA DEB: Tripura 
State is a chronically affected drought 
prone State and at the same time it 
was also affected by natural cala
mities. Why have Government not 
considered this?

MR. SPEAKER: Mr. Chandrika
Prasad.

tft sraw : wara
sft, 5ft ^ t  f m  mrr

* i nr srrc ftr
cfto ^  sr- w r r  ferr |

2  #  * f t  s f a n  ^  » r f  S  i 
*r<> 3 $  sfcsrr ̂ t 1 1  i

23f3nsrt$ m m t



XI Oral Answers AUGUST 8, J973 Oral Answtn 12

4- s  fasfi wrr $  ftrcrr *m
$> W iW | , *rrcfy$r jpt s t?  
f*m  m t %, s*$t w t r ^  wrr r̂ $ i t  
TfT^ftg y p n  *rrpT g— srp;
$fc*T tft ^W T W f 3TT x f t i  ?

p^:— frrsr w i ftnff % t o  <t?t 
§*tt § , w  r̂wFfir *r ^ft w rr «tt^t 

qrwpcijsrrc ^ f t | , ^ f t m ^ f r | , c r t - 3 f t

cTT̂

$r w r  t ,  w  % f ^  
fapR *3$  ?

tftSTCTlfoft («ft w )  :
*if sft srsrrsr | is fw  arrc^p sfornr
% $ 3 f t % ? £ t a ^ t o  cftTT?:^r

f*rq f a re f o r r $, qgp 

srTfcwr *r g f  f t , fa n  re r f t  i ' w  

^ w r  s r^r  ^  aft frsrer 3Rret | ,  

fas% ^  T w m  % w  3fr t o t  
^  rer..

«ft #fiWT W T *: %SFT?Z-fFrZ)

«ft ito  <fto «rr . srrc ^  *rr*r t'i 
3fftT WK T^S m «ft ^  ^ T  n t

«rt; *35ft% f a n *  fan; <# t  

fa fft % Tjrnfa^ jft *r«fa*re %

^rfTsr jj;o tfo  ^ft kft ^ r r f ^ ,  ^  o t  v t  

fa?r snMl-1

SHBI P. R  SHENOY: Is it a fact 
that the Central Government original
ly promised the drought-affected 
States that it would give full assist
ance for drought relief work but now 
the Centre insists that they should 
also contribute 25 per cent o£ the ex
penses and if so, the reowns there
for?

*
SHRI D. P. DHAR: Tfeiu. u» some 

misunderstanding about tfc* nature of 
the question. The questloa that has 
been posed to-day relates to the regu
lar programmes for effecting develop

ments in the drought-prone areas. The 
other questions which the hop. Mata* 
ber has raised relates to the emer
gency programmes for rendering 
relief m the case of natural cala
mities. This question would not con
tain an answer to the other one.

V.
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SHRI MOHAN DHARIA: As I have 
already stated, the areas and the dis
tricts mentioned in Statement I are 
the chronically-affected and drought- 
prone areas in the country. The pro
grammes are of the nature of minor 
irrigation, communications, afforesta
tion, soil conservation, fodder pro
grammes and such other allied pro
grammes. The amounts have been 
mentioned and I need not repeat 
agam. In the Fourth Five Year Plan 
whatever efforts we have made are 
indicated in the statement. But I 
would like to state to this House to
day with your permission that in the 
Fifth Five Year Plan we are having 
an integrated approach and we do not 
want the calamities to occur and then 
afterwards start the programmes. 
Therefore, we have requested the 
State Governments to have stand-by 
programmes so that if at all there is 
any emergency, such programmes 
could be immediately und*]rtakqn epd 
the money is not w*ste&
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shri k. râ v̂kr̂ na. swpv* 
DeyarkotjJ* |{fi <4 tjfew#* district
oi An̂br* P̂ p»h.  dpclan*! to
be droy$t-p*ope  area  under  the 
drought-prone area programme  and 
funds provided.  But it has not been 
mentioned in the list- I want to know 
as to what are the reasons for this? 
Why has it not bee$ included in the 
list given by the Minister’

SHRI MOHAN DHARIA These are 
districts identified by the Committee 
of Experts

MR SPEAKER You should  have 
some master reply which may satisfy 
all otherwise everybody is  asking 
something or other out of this simple- 
question
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SHRI MOHAN DHARIA* It is un
fair to say that M P Government 
has not spent Out of  Rs. 8 crores 
they have spent Rs. 4 crores.  The 
programme was taken up a few years 
ago and now it is getting acceleration 
and I am sure it will be possible tor 
all the Governments to spend  the 
amounts to the extent possible.

******
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SHRI SAMAR OUHA: I want  to 
know from  the Minister the latest 
br*ak-up of the figures in respect of 
pension already  sanctioned to  the 
freedom  lighters  in  the different 
Statea. If it la a big number he can 
lay it on the table of the House. I 
*bo want to know whether in st>eci-




